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set a time-table for questions of this kind 
Government will take the decIsion consider-
Ing all the factors (Interruptions) 

MR SPEAKER Please take your seats 
Let us hear the Prime Minister 

[ Trans/atlon] 

Prime Minister IS speaking again 

[English] 

SHRI VISHWANATH PRATAP SINGH 
Sir, It will not be fair to the House to give an 
assurance without looking Into the matter 
( Interrupt/ons) 

-1 

SHRI SAIFUDDIN CHOUDHURY Ths 
IS concerning the UnaniMOUS Resolution 
adopted by both the Houses of Parliament 
The Government IS bound to Implerlent It It 
IS not a question of whether to Implement It 
or not to Implement It He has to say that rt IS 
Implemented It IS not a question of Govern-
ment rnterference This IS a Resolution 
passed by the Parliament They have to 
Implement It 

SHRI BASUDEB ACHARIA This IS a 
case of Implementation of the 
Resolution (Interruptions) 

MR SPEAKER Mrs Choudhury, the 
Prime Minister IS on his legs Please take 
your seat 

SHRI BASUDEB ACHARIA He can 
assure the Housethat It will be Implemented 
( Interruptions) q, j C 

SHRIVISHWANATH PRATAP SINGH 
Just Ilsterno-meTamTu-rry-cogmsant of the 
sentiments of the han Members on thiS 
matter What I said was that the MInister for 
Surface Transport mentioned that he has 
referred the matter to the Finance Ministry 
The prevIous Government had passed It 
OUTIng 1988, the Resolution was passed In 

all earnestness. There m us! have been some 
problems Certainly oWing to weighty con-
sideratIOns It could not Implement It nght 

away I don't doubt the Intention of the prevI-
ous Government So I have to find out as to 
what were the problems what IS the difficulty 
before the Finance Mmlstry 11 IS not our 
intention to Just report to you the difficulty 
We have to find out what are the CIrCU11 
stances and then come Ir right earnest saving 
thiS IS the posItIOn thiS IS what can be done 
In the present Circumstances 

[ Trans/atlon] 

Construction of Road in Forest Areas 
of Madhya Prade~h 

-305 SHRICHHAV1BAMARGAL Will 
the MInister of AGRICULTURE be pleased 
to state 

(a) whether problems are being faced In 
the construction of roads passing through 
forest areas In dacolt prone areas ad,vaSI 
areas and those being constructed under 
the Rural Landless EmploY'Tlent Guarantee 
Programme due to non transfer of land by 
the Forest Department In Madhya Pradesh 
and 

(b) If so, the steps taken by Union 
Government to speed up the construction of 
the approved roads? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP 
MENT IN THE MINISTRY OF AGRICUL 
TURE (SHRI UPENDRA NATH VERMA) 
(a) h IS true that some delay IS being caused 
In the construction of roads passing througll 
forest areas In Madhya Pradesh because 
diverSion of forest land for non-forest our-
poses IS governed under the prOVISions of 
the Forest (Conservation) Act, 1980 and 
pnor approval of the Central Govern'llent 
has to be secured before stating the con-
struction on forest lands 

(b) To faCIlitate the preparation of pro-
posals by the State Governments for obtain 
mg pnor approval of the Government of 
India, detailed gUidelines have been Issued 
by the Ministry of EnVironment & Forests A 
proforma for supplYing the necessary Infor-
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mat Ion for processIng the proposals has 
also been prescribed by the MInistry of 
EnvIronment & Forests. Department of Ru-
ral Development has offered to assIst the 
State Government In seekIng early clear-
ance of their specifiC proposals In respect of 
roads whICh have been sanctIoned by thIs 
Department 

[ Trans/atlon] 

SHRI CHHAVIRAM ARGAL Mr 
Speaker, the hon MInister also has agreed 
that problems are beIng faced In the con-
structIon of roads passIng through forest 
areas, In dacolt prone areas and adlVasl 
areas and those being constructed under 
the Rural Landless Employment Guarantee 
Programme due to non transfer 01 land by 
the Forest Department In Madhya Pradesh 
I would like to ask the hon MInister about the 
reason for delay In thiS matter Under the 
provIsIOns of the Forest (Conservation) Act 
1980 pnor approval of the Central Govern-
ment has to be obtained before starting the 
construction on forest land AccordIng the 
Madhya Pradesh Government has submit-
ted several proposals to the Central Govern-
ment for transfer of land for the purpose of 
constructing roads through the forest areas 
to "nk the Villages haVing upto one thousand 
of populatIOn, dacolt prone areas and Adlva-
SIS areas by the roads But such proposals 
remain pending for years With the Govern-
ment of India on the enVIronmental or some 
other grounds I WOUld, therefore, like to 
know whether In vIew of the poSitIOn stated 
above the Central Government would au-
thOrise the Madhya Pradesh Government to 
grant Its approval at Its own level In such 
cases In order to aVOId the unnecessary 
delay In the constructIOn of these roads? As 
at present all the construction-works under 
the Rural Employment Programme are In 
complete Will the Central Government au-
thOrise the concerned State Government to 
grant the approval for such roads so that the 
constructIOn work IS not stated on that ac-
count? 

SHRI UPENDRA NATH VERMA Mr 
Speaker, Sir, such a permiSSIOn IS given by 

the EnVIronment wing of the Forest Depart-
ment For the purpose of permissIOn In such 
cases, there IS already an AdVISOry Commit-
tee comprises of three non-offlClal and four 
offICIal members and meets once a month 
under the chairmanship of the I G , forests 
The Department of the Rural Development 
cannot authOrise the State Government to 
grant their permiSSIon In such cases 

SHRI CHHAVIRAM ARGAL The hon 
Mlntster has Just said that the State Govern-
ments cannot be authOrised for granting 
such approvals I would Itke to ask the hon 
MInister as to how many proposals after the 
completion of all the formalities, for the 
constructIon of roads through forest areas, 
ad,vasl areas and dacort prone areas Itke 
Chambal have been submitted to the Cen-
tral Government by the Madhya Pradesh 
Government and how many of these propos-
als have been approved so far by the Central 
Government and also what IS the reason for 
not granting their approval to those propos-
als which have not been yet approved? Mr 
Speaker, Sir, you know that the Adlvasl 
areas form a large part of Madhya Pradesh 
ThiS IS a back-ward state A number of 
announcements have been made by thiS 
Government for the development of those 
areas In that state It has found place In the 
PreSident's address as well The State 
Government wants to construct roads through 
the adlvasls areas, chambal region and other 
dacolt prone areas but several such propos-
als have been pending since 1984 with the 
Central Government W,ll the Government 
of India adopt such a policy as all the propos 
als pending With them may be granted 
Immediate approval? 

MR SPEAKER Now . It IS enough 
Constant repetition of the samethmg does 
not enhance the Importance of It. 

SHRI UPENDRA NATH VERMA Mr 
Speaker, Sir, 11 such proposals related to 
Madhya Pradesh, were brought before the 
AdVISOry Committee about which I have 
mentioned earher, seven of them have al-
ready been approved, two proposals have 
been relected and the remalmng two are stili 
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pendmg which wIILbe1aken upforconsldera-
tlon In rts next monthly meeting to be held on 
4 and 5 September Just now the han 
Member has stated that I could not give such 
authorrtyto the State Governments But I did 
not say that Instead I said that the Depart-
ment of Rural Development IS not empow-
ered to authOrise the State Governmen1s to 
grant1helr approval on a matter related to the 
Forest ConservatIOn Department 

MR SPEAKER But you represent 
Government of India Now, Uma Bhararlll 

( InterruptIons) 

MR SPEAKER You have already 
asked two questions Now, take your seat 

( lrtterruptlOns) 

KJJM8R1UMJ\..BJ:iAAATI Mr Speaker 
Sir, As regards the inCidents of kidnapping 
murder and robbery In Madhya Pradesh 
Some areas f alhng under Chhatarpur district 
of my constrtuency. KhaJuraho stand at 
number two In that state I have requested 
the han MInister Shn V9f'ma, dUring hiS VISrt 

of those areas, to take measures to level 
lakhs of acres of unutlhsed ravine land, 
stretching along the banks of Kane river 
whICh IS mainly a robber Infested area In 
case the land In thiS region IS levelled With 
machines on the lines of chambal region It 
Will be not only utilised but also It Will bring 
down the number of InCIdents of robbery and 
other crimes Sir, through you, I would like to 
know from the han Minister as to when he 
proposes to take steps for levelling the fa 
vines In Chhattarpur region by sendIng 
machines In these areas? 

SHRI UPENDRA NATH VERMA Mr 
Speaker, Sir, I need a separate notice for thIS 
as thiS IS not related to the main question 

[English) 

PROF N G RANGA ThiS IS an unsat-
Isfactory answers, Sir 

MR SPEAKER RangaJI, he says that 
he wants a clear notICe 

[ Translation) 

SHRIDILEEPSINGHBHURIA.M- Spea<er, 
SIT, the provisions of thiS raw are obstructing 
the development of Madhya Pradesh 
Whereas the Government has announced 
that they would take steps to link all the 
villages ofthe country by roadsdunng Eighth 
Plan So I would like to know from the Hon 
Pnme Minister In particular who IS srttlng In 
the house and the han Minister whether 
they Will make some changes In the relevant 
law so that the proposals submitted by the 
Madhya Pradesh Government may be 
Immediately approved and roads may be 
smoothly constructed as a large area Of 

Madhya Pradesh consists of forest and tribal 
areas where mamly the Villages eXist? The 
hon MInister has stated a short-While ago 
that the centre had received 11 proposals 
out of which 7 have been approved 2 have 
been rejected and the renalncng 2 have 
been listed for further conSideration So I 
would hketo ask him whether some changes 
In the relevant Laws will be rlade In order to 
clear the pending p'oposals for theconstruc-
tlon of ta'lks for Irngatlo'l telephone-hnes 
and the electTlc-llnes ,n those areas which 
could not see the light of development for 
want of these baSIC amenities? 

SHRI UPENDRA NATH VERMA Mr 
Speaker Sir thiS question IS limrted to the 
construction of roads In Madhya Pradesh 
only and It does not cover all the rural areas 
of the country 

MR SPEAKER You may reply to the 
question concernlrg Madhya Pradesh only 
Do not bother about the whole country 

SHRI UPENORA NATH VERMA I hal, e 
clearly replied to thiS question that the Advi 
sory Committee had received only 11 such 
proposals of which 7 have been approved 
two rejected and the remaining 2 are pend 
109 and are due to come up for conSideratIOn 
In ItS next meetmg 

SHRI NANI BHATTACHARYA Mr 
Speaker, Sir, many suggestions regarding 
the clearance of such cases have been 
gIVen to thiS AdVISOry Committee So, through 
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you I would like to know from the hon 
Mlntster whether the Central Government IS 
gOing to make such an arrangement as to 
clear at the earlrest various pending proj-
ects In West Bengal hkethe Tlsta ProJect, the 
Swarnrekha project etc and to give further 
Information In that regard? 

SHRI UPENDRA NATH VERMA Mr 
Speaker Sir, I have already stated that this 
IS related to the construction of (oads In 

Madhya Pradesh only Hence I need a sepa-
rate notice about West Bengal or any other 
state ,-,') 

DR LAXMI NARAYAN PANDEYA Mr 
Speaker: ~ft tile tllrn "MInIsler -has stated 
about the approval of 7, the disapproval of 2 
and the pending of 2 out of the total of 11 
such proposals Now I would like to know 
from him whether the Central Government 
through the Amendments to the Central Road 
Act and the Central Forest Conservation 
Acts proposes to give some authority and 
faCIlitate the construction of road by the 
State Governments for the public conven 
lencE' so that Jhabua and Bastar which are 
the tribal areas of Madhya Pradesh and the 
other regions which are backward and dacol! 
Infested areas, may see the light of develop-
ment and the people hVlng In these areas 
may avail the transportation facllttles and 
their hfe may be secured? 

SHRI UPENDRA NATH VERMA It IS 
true that the construction of roads In the 
dacort-prone areas of Madhya Pradesh, Uttar 
Pradesh and Rajasthan IS necessary And 
the road construction scheme forthose areas 
IS being prepared on the baSIS of the Raman 
than Committee's Report which envisages 
the construction of roads at a total cost of 
about 279 crores rupees In those areas 
dunng the penod 1985 to 1990 under the 
Seventh Five-Year Plan The said commit-
tee has recommended that an amount of 
rupees 100 crores towards thiS account 
shouJd be borne by the Central Government 
and the rest of rt by the respective State 
Governments 

S. T. D. FaCility In Telepho'l.~ 
changes Near Alanta Caves 
~ 

"306 Sb_RI PUNDLIK HAF3.LPANWE 
Will the Minister of COMMUNICATIONS be 
pleased to state 

(a) whether thE're IS any proposal to 
prOVide S T D factllty at the telephone ex 
change situated neal Ajanta Caves and 

(b) If so the tl....,e by wl··llch thiS facility 
would be prOVided? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA) (aj Yes SI[ 

(b) DUring" 992-93 

[Trans/al'on] 

SHRI PUNDLlI<, HARI DANWE. Mr 
Speaker Sir the AJanta Caves are fan"ous 
allover the world There IS a Village called 
Alanta Though telephone services are 
available In thiS Village yet they are '101 

working properly AJanta and Elora are fa 
rnous all over the world ThiS place IS of 
foreign tOUrists Rttractlon If a call IS made 
from AJanta to Aurangabad It rarely ma1err 
ahses Even In case of emergency one cannot 
have hiS call matenalised As such I' IS a very 
Important matter Proposal IS already there 
Will the hon Mlntster please state as to what 
action IS proposed to be taken by the Gov 
~rnment In 1992-93? The Government IS 
studYing the steps to be taken In 1992 93 
whereas we want S T D facllttles at the 
~arliest By what time Will the han Minister 
prOVide S T D faCilities there? 

SHRIJANESHWAR MISHRA Both the 
€!xchanges situated near Ajanta Caves and 
In Ajanta Village have an Installed capacity of 
20 lines each so It Will not be practicable to 
prOVide S T 0 faCIlities In such small ex 
changes It has, therefore, been deCided to 
change both the exchanges The telephone 
exchanges to be set up In AJanta Village and 
near AJanta caves Will have an ,nstalled 
C 1p< (Ity of 88 lines and 60 lines respec-


